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TTATH)

MR. SPEAKER : Every action has its
reaction. Fvery case has to be filed, it has to
be investigated. That is what the Home
Minister is doing.

(sTEeTA )

st TreraTa e e (T39Y) ¢
qg TATT FHT FT GIEAT T FATT E
(sqaa)

qeney qE17q : AT ufanwa  &rel

qq FT I & a1 IF F e

No allegation of a defamatory or incri-
minatory pature to be made without an inti-
mation to the Speaker, You must read Rule
352 and Rule 353.

(Interruptions)

You must read Rules 352 and 353.
Y Fat s (7797) ;g g ?

WG AANIA ¢ AT EFT FT FAT TR
q |

SHRI H, N. BAHUGUNA : Sir, are

you back on the Privilege Motion ?

MR. SPEAKER : No, I am not, I am
on alleging certain things in the House.

Y PAmat Arza @ggen (TEATH) ¢
Ig AT HI7 IFAT F aar Q|

MR. SPEAKER : For your information
I may tell you that this is the procedure if
any allegation is to be made against anybody.

T FHIN AR wg o o fyI|T
AT H ST AT wEr g § )

MR. SPEAKER. : That was something
else, He was alleging something else.
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Y FWESt AR TPYWT : OF A
T Sq1+,,....

Weud WA : fE@y, TAE  FAFET
g, TS T @ ¥ A19 fg »ae anw f7
gIsy |

That is why I am saying this. If you

want to allege, you have to go according to
rules.

Ht FATAY LA AGW : IF §, a8
fagsT 3 T | JFAME G g1 AlHA
ATZ9E GHIU ¢ |

(Interruptions)

MR. SPEAKER : I will get the infor-
mation and then talk to you, 1 have already
sent that for checking, I have already taken
that precaution.

=t FHAGT AR YW : IqH A1
WIAET AEl & |
MR, SPEAKER : The process has to

be gone through. I cannot circumvent the
process,

N ARATR Ty (fFER) @ gy
ST, o@ qIe #4330 9% fafae & faamwm
TS AIATAT AT | THT, GET gFATag q
SHI §HT 1T FIETE | 991 g T f&{q
¥ HET-3AFT DEAT FAT 4T |

MR, SPEAKER : It cannot be done
like this. There is a process for everything,

12.22 hrs.

COMMITTEE ON PUBL!C UNDER-
TAKINGS

Eighty-fifth and Eighty-Sixth Reports

SHRI MADHUSUDAN VAIRALE
(Akola) : Sir, I beg to present the following



283 Glut of Potatoes and Fall

Fon AL o T N G
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Reports (Hindi and English  versions) of the
Committee on Public Undertakings ;-

(i) Eighty-fifth Report on Action Taken by

' “Government on the recommendations
contained in the Sixty seventh Report
of the Committee on Hmdustan Antnbl-
otics Limited.

(i) Eighty-sixth Report on Action Taken by
Government on -‘the ' recommendations
contained in the Seventy-fourth Report
of theé Committee on Mazagon Dock
‘Limited Shipbuilding. > ~ 7

12.23 hrs.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

~ Reported glut of potatoes in the country
resulting in sharp fall in their prices causzng
sufferings to farmers.

2 TRAT QAT E . (HEyT) ¢
weare wgtan & fawAfafas sfaweadis
FTRAEET & YT FN AT GAT wgiad T
=TT wTRTeq H37 gQ fAagd swarg &
g AYAT TF7T & ¢

“qa § 19 FY vfag weafers dxEmm,
fea¥ afcorraessT =a% el & aga
frzrge s &, g e &1 gria
AT 95 TG R AT @ T H
|IEHIT GIA &1 TE FETATED

©.. THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : Sir the produ-
ctien of Potatoes in the country has increa--
sed considerably in the last few years. It was
ahout 83 lakh tons in 1979-80 and has gone
upto 101 lakh tons in 1982-83. Uttar Pradesh
is leading in production of potatoes followed
iy West Bengal and Bihar. These three States
nccount for more than three-fourths of the
cg{x{lnlx,r%’;sf\p;odg@g@ 10f potataes. According

gniwollol edt 1092919 03 95d 1 2 : (slodA)
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in their Prices (C.A.)

ey

to the estimates of the State Government 0
Uttar Pradesh, production in the year 1983
is likely to be more than 50 lakh tons against
last year’g production of around 45 lakh tons.
‘, : 75 AN
5 w2, Rricerof: potato was ‘ remunerative
throughout the country till-the' middle « of
March, 1984_ It still remains so in most part§
of the country. However, reports indicafe
sudden slump in prices in some parts of
Uttar Pradesh in the last week . of <March,
1984 due to heavy arrivals in the market,

3. The Government took precautionary
steps in time. A Close watch was kept on
the, price - situation, NAFED and U.P.
Cooperative Marketing Federation were asked
to keep in readiness to take prompt action to |
stabilise the price as and when necessary, A
minimum = support. price of Rs, 50 per
quintal for fair average quality potato has |
been agreed upon. The matter was taken up |
with the Mlmstry of Railways for the allot-
ment of wagons. It has been reported by the
Government of Uttar Pradesh that the rail-
way authorities made sufficient number of
wagons available for quick movement of
potatoes to consuming areas. The Reserve

. Bank of India was requested to make adequ-

dte credit available to the State Government
and purchasing agencies for the price support
operations.

4. As soon as the Government received
the. report of sudden decline in prices, NAFED
was requested to enter the market, Officers
of NAFED have already visited the area and

. they have been directed to make purchases in

Uttar Pradesh at a support price of Rs. 50]-
per quintal. NAFED will keep close liaison
with the State agencies to organise the sup-
port operations. The Government of Uttar
Pradesh has also directed there Cooperative
Marketing Federation to start purchases at
the minimum support prices.

5. Situation is under close watch. A Cont-
rol Room has been set up in the Ministry of
Agriculture which is in constant touch with
the State Governments, Let me assure the
House that the Government will take all nece-
ssary steps to protect the interests of potato
growers by ensuring reasonable pnces of
potato to them,



